
*9   BAC Beport    MAY 7, 197  Matters nder    ,77  0

MR DE TY S EAKER:    Mr,
Kamath, sire yo pressin    yor
amendments

SHRI HARI VISHN KAMATH: 
Weil, I do not kno. I am not sre 
ease this is a very nsatisfatory 
explanation.

MR DE TY S EAKER:    In
spite of that, yo old not press it.
SHRI HARI VISHN KAMATH: 1 
st feel pressin one of my amend* 

ments—amendment No. .

My amendments No. 1 and  o to
ether.

MR. DE TY S EAKER: Either 
yo move oth or yo do not press 
for them.

" I W  HABI VISHN 'KAMATH: 
Of orse, I old prefer, if  yo 
aree, at the last moment, it may 
e referred ak to the B.A.C. n
der the proviso, the B.A.C. may de
ide.  I old  move the amend- 
, ment.  And nder the proviso to 
Rle 90, the B.A.C. may re-onsider 
the matter.

MR. DE TY S EAKER:   The
B.A.C. seems to have dis ssed at 
lenth 1 do not kno

SHRI HARI VISHN KAMATH : 
It as perhaps a rsory and desl
tory dis ssion.

SHRI RAVTNDRA VARMA: The 
hon. Memer has a riht to move 
his amendment to send it ak to the 
B.A.C. I do not ontest this. It is a 
qestion of rain aainst time.  If 
yo Send it ak, it takes time and 
a fe hors are lost. Therefore, I 
old appeal to him  to see thins 
pra matially, and not to press them.

SHRI HARI VISHN KAMATH 5 
As via media,  this afternoon the 
B.A.C. may meet to reonsider the 
matter.  And tomorro e aree to 
sit ithot lnh reak and let the 
report ome ak and e shall set 
Whether they stiliinsist on it

;    T D p t irsr1 a*-
:' ̂ the report

erhaps yor vie may e pt to 
the BAX. and they ill retakAet 
if they ant it I think yo do not 
press yor amendment That old 
e etter.

The qestion is;

That this Hose do aree ith the 
Thirty-forth Report of the Bsiness 
Advisory Committee  presented to 
the Hose on the th May, 1979

The motion as adopted.

1.17 hrs

RE: TIME OR IVIN NOTICES 
O ADJO RNMENT MOTIONS, 
CALLIN ATTENTION ETC.

MR.  DE TY- EAKER:  No,
onseqent  pon the hane in the 
series of sittins of Lok Saha, ith 
effet from Tesday, the th May, 1979, 
the noties of  adornment motion, 
allin attention, matters nder Rle 
77 <>r any other noties reqired to 
e iven efore the matter is proposed 
to e raised in  e Hose ill e en
tertained pto 9-0 A.M. on that day. 
The noties reeived after 9-0 A.M. 
ill e treated as noties iven for 
the next sittin.

No, the Hose stands adorned 
till 1-15 hors.

1.1 hrs.

The Lok Saha adorned for lnh 
till ifteen Mintes past forteen of 

the Clok.

The Lok Saha re-assemled after 
Lnh at ifteen Mintes past orteen 

of the Clok.
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(li) Reported ra ket in ommerxal 
AND RESIDENTIAL KEAL ESTATE BSI- 
Nfiss k the Capital.

SHRIMATi MOHS NA KIDWAI: 
A mar): Hr. Chairman, sir, there 
is a1 raket in operation for a n mer 
f years hih is ein rn y some 
promoters and rokers in ommerial 
and residential real estate siness in 
me Capital. A very lare n mer of 
offiials in the  orks and Hosin 
Ministry, D.D.A. and loal odies are 
fspiit̂d to fe invoilv̂l n ̂ e raket 
l̂l theŝ people, omined toether,
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